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ATTENDANCE-CUM-ORDER SHEETOF I'IIE IIEARING OI'PRINCIPAL BEN(JII OI. I'IIENATIONAL COMPANY LAW TRIBUNAI, ON 25.10,2016

CORAM:

NAME OI'TI{E COMPANY: Mr. Yogesh Gupta

VS.

M/s. . S. S. Con-Build Pvt. Ltd. & Ors.
SECTION OF THE COMPANIES AC'I': 397/398 of the Companies Act 1956 and 21y242 of the
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Order

As per order in CP 28(ND)/2016

Companies Act 2013


